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MINISTRY OF HEALTH AND FAMILY WELFARE
(Department of Health and Family Welfare)

NOTIFICATION
New Delhi, the 24th June 2026

. . -
Y HITET, HIE diea

S.0. 3509(E).— In pursuance of the powers conferred under sub-rule (2) of rule 18 of the

Medical Devices Rules, 2017, the following Inspector's (Medical Devices) of the Central Drugs
Standards Control Organisation, appointed by the Central Government under section 21 of the
Drugs and Cosmetics Act, 1940 (23 of 1940), are hereby designated, for the whole of India, as
Medical Device Officer's for the purpose of the said rules with immediate effect, namely:-
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S. No. Name
1 Shri Gulhane Akshay Dinkar
2. Shri Amit Gaurav
3 Shri Soumyaranjan Sahoo
4. Shri Surender Kumar Barnwal
5. Shri Vikash Kumar
6. Shri Ajay Kumar Chhabra
7 Shri Devendra Kumar Pal
8. Shri Aniruddh Singh Negi
9. Shri Sudeesh Kumar Patel
10. Shri Vishal Shivaji Kokate
11. Shri Rohit Kumar Das
12. Shri Umang Varshney
13. Dr. Md. Omair Anwar
14. Dr. Arindam Dey
15. Shri Jal Singh
16. Shri Pardeep Bhar
17. Shri Varun Saini
18. Shri Ganesh Marotrao Junghare
19. Shri Pradeep Kumar Rajak
20. Shri Rohit Kumar Singh
21 Shri Mude Vinod Kumar Naik
22 Shri Ambuj Kumar

[F. No. X.11014/08/2025-DR]
HARSH MANGLA, Jt. Secy.
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